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Date: 17" January, 2023

OFFICE ORDER 29/2023

Subject: Appellate Authority in respect of General Administration and Policy Coordination
Division - reg.
It has been decided with the approval of the competent authority that the charge of

Appellate Authority for matters related to General Administration and Policy Coordination Division is
given to Shri Parveen Jargar, Joint Director, until Shri Ankeshwar Mishra, Joint Director(GA) rejoins

office and resume his duties after completion of Induction training which is scheduled from 12t

December, 2022 to 20® January, 2023.

Digitally Signed by Keerti
Raj

Date: 17-01-2023 19:33:55
Reason: Approved

(Keert1 Raj)
Assistant Director(HR)

To:-
1. Concerned Officer.
2. GA Division, FSSAI, HQ-for necessary action.
31T Division — for uploading on website and e-office dashboard.
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